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IN THE MATTER OF:

News Item titled “"Action is being taken against illegal mining, 9

tractor-trolleys including JCB have been seized" appearing in
chandauli samachar.com dated 13.04.2024

Order Date- 13.02.2026
Next Listing- 07.04.2026

REPLY ON BEHALF OF THE SUPERINTENDENT OF POLICE,
CHANDAULI

I, Akash Patel, aged about 35 years, S/O Shri Babu Ram

working as Superintendent of Police Chandauli, do hereby

solemnly affirm and declare as under:

1. That the deponent is posted in above capacity as such he
is fully conversant with the facts of the case as such is

competent to swear this affidavit.

2.  That this Hon’ble Tribunal on 13.02.2025 has passed the

following order:
“15. The Director, Geology and Mining, U.P., the District Magistrate,

Chandauli, Superintendent of Police, Chandauli and District Mining

fficer, Chandauli are also directed to file their responses within
month. The above said respondents are directed to give
plete information in their responses with respect to the

following aspects:-

i Whether any FIR as registered in respect of respective

incident of illegal transportation/ illegal mining of minor

mineral;




ii.  Whether minor mineral illegally mined/transported was

released to the violators;

iii. Whether any confiscation proceedings have been initiated

against vehicles involved in illegal transportation of minor
mineral; and

iv.  Whether penalty was imposed and recovered from the
registered owners of the vehicles as per directions given
by this Tribunal vide order dated 21.06.2021 passed in
O.A. No. 360/2015 titled as NGT Bar Association Vs.
Virender Singh (State of Gujarat) and Ors. In compliance
with the above order passed, on receiving the report from
the Circle Officer, Pauri Deo Nagar, District Chandauli, as

per the details provided by him, the point wise reply are as

follows-

REPLY

1. In reply to the para under reply it is submitted that no FIR
was registered in respect of incident of illegal
transportation/illegal mining of minor mineral.

2. In reply to this para under reply is submitted that on

10.04.2024, the Regional Lekhpal of village Bechupur, Shri

o

g
J r/q;'éz\ishek Srivastava, seized the tractor carrying illegal

0467 Chassis Number D10683010, 02-Vehicle

Vehicle Number- UP 65 CA-2066 Nevis Number 5-
104365108, 04 Vehicle Number UP 67 X-7756 Chassis

Number- D-104926200 was filed at_ Police Station
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Mughalsarai in the diary report no. 60 at 17.58 hrs. In
accordance with the order dated 24.01.2026 of Mines
Inspector, Chandauli, a fine of Rs. 25,000 each has been

collected by the mining officer from fhe vehicles released

in favour of the vehicle owner/driver along with the
minerals. Apart from this, on 10.04.2024 itself, Naib
Tehsildar Shri Neeraj Chaudhari and Regional Lekhpal Sujit
Kumar Yadav seized 03 tractors and 01 JCB 1. Power
Track Chassis no. T053679866HM 2. Sonalika Tractor
Chassis no. HZQSG747835SM 3. Power Track Tractor
Chassis no. T053550541BK B and JCB No.
HARXSSA02807131 were seized and lodged at Police
Station Mughalsarai in GD No. 49 at 13.48 hrs on
10.04.24. The registered owner of the said vehicles
obtained release order from the Hon'ble Court and
presented it at the local police station, in compliance with
which the vehicle was released and at Police Station
Alinagar on 10.04.2024, Naib Tehsildar PDDDU Nagar filed
report No. 56 at 19.40 hrs in the daily diary of the police

mw\station regarding 02 tractors with trolleys related to illegal
Q‘ - P o \
/ )

14' S \‘-"’11'-(‘2”

J.-mining. The registered owner of the said vehicles obtained

\

release order from the Hon'ble Court and presented it at
)2

y
)
A
Q‘/
-

“vehicle was released. The report of Circle Officer, PDDU

he local police station, in compliance with which the

Nagar dated 29.03.2026 along with annexures is being

attached as Annexure-01.
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3. In reply to the Para under reply it is submitted that
confiscation proceedings have been initiated against
vehicles involved in illegal transportation of minor mineral
by the Mining/Revenue Department.

4.

In reply to para under reply it is submitted that action
against vehicles transporting illegal mining material has
been  taken by the Mining Department. No
recovery/confiscation action has been taken by the Police
Department.

4. That the annexures are true and correct copies of their

respective originals.
6. That the contents of the above response affidavit are true

and correct and nothing is false and no material has been

concealed therein.

ohent

Verification:

Verified at on this the __ day of April, 2026,

that the content of the above response affidavit are true and

correct to the best of my knowledge and no part of it is false

and nothing material has been concealed therein.

nent
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Districyunit (REVEIT):  wayen
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3. G.D. Type (A =mmy WaR): arg
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[Sections (amTi(w)) ]

Report Printed on (feaYE meur Y Rmia): 30/09/2025
Report Printed by (fra ¥ g ol gim):

Name (A11):  SHO MUGHALSARAI

Rank (4g): | (Inspector)

Signature (g&d187):

Name (ATH): SHIV SANKAR SINGH
Rank (9€): S| (Sub-Inspector)
No.(d.): 840896870
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General Diary Details
T 2t Ryeroy

State (W¥3): 3w Ry

P.S. (amm): sl e

District/Unit (ﬁml“:;'ﬂw‘l?‘f): et

1. C.0. No. (5= ¥.): 056
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